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(c) D c Jl t ar.i e. 

Financial A i Ian e Received By In ·titut-

io ns · rom Foreign Countrie' 

8184. PR NARA IN HANO 
PARASHAR WilJ the Mini-tcr of 
HOME A FAIRS b pleased tu r f ·r to 
the r ply given to Unstarred Que ti n 
No. 3999 on 23 March, 198.3 regarding 
financi J a i tan c re ci d by various 
institutions from forci n countric:s ~  

t t~ : 

(  ) wheth r t ~ iuf rmation uskeu 
for in parts (a) and (bJ of the i ~tio  

ha since  b en olle..:11.!d · 

(b) if not, the re~ o  f r dcby ; 

(c) whether Go 1..rnml nt hc.ive v1.:rifi 

that the grnnts/loan or any other form 
of financia l as i tancc rcceiv d fwm 
abroad by the c in titution has been 
used for purpo!> 101 ~ lrn.:h tl1i-. wn 

receiv d by them ; 

(d) if so, the nature.: und result of 
verification : un<l 

(e) if not, the r ason' therefM amt 
whether any such v rificati n would be 
en urcd imm diatdy so n' to av0id any 
misu e of fund fr m abroad ? 

THB MINJST •R F STATE IN 

THE MINI TRY OF flOM AFFAIR 
(SH:RI P. VENKATASUBBAIAH) : (a) 
N , ir. 

(b) Th... at:i rd tin• l > tin: n.:: ·cipl 
f foreign contribution ::i.;kcd fnr in 

parts (  ) and (b) of que. I ion N  . 39 9 
of 23 M rcb, 1983 is still in the procc. · 
of computerisation · nd it will tak ~om  

more time b fore th r~ t  bccom • 

av ilable. 

(c) to ) h n.:cipic11l org:rni at-
.ion. are r quir  d t mai11lt:1in scparn! • 
cl of cc uni cxclu ivel 
contribution received ~ od 
yearly basi nd n d uch enrly 
account uuly c rti fi d by a rn rt r <l 

uut.1111 r th Mini try of llomc 
Affnir. A ·mnll CLIJ is bing s  l up ia 
th Mini try to look aft r the monitor-
ing \\ ork for the effect iv implemenr 
a lion f thl: l·on: 1gn · C rntribt!tion 
(Rl'lJUl::tricin) A ·t. 

Dl· d Jlntcnl f ·itucc and Tl·<.·hnolotiy 

8785. HRI IJAY 
Y  D V : Will the PRIM 

KUMAR 

MINISTER 

be pl a d to Ii.I l • lh · 1..· ncrete leps 

l<t k n or rrrqi ):>l'd to b taken by 

o  e nmcnt to (.k. vl.!lop the S icnce und 
~ o o in t:ar..h tif the tale to 
b1111g a bou1 d. hJ l,rn1..1..:J dcvclopmc:nt 
llf 1h1. ''hole 1.. 1u11tr) ·.1 

• C IL N ' [ 

ATOMJ -ERGY, 

TRONI ANLJ <> • A 
M NT ( 'llRI SHl\ikl""\J 
Muny .'tatc { ,n,c:rnm.:nr' and ni n 

Teri 1toric'> h:.iw by now d up th ir 
Stal1.. C unc:tl -on • l."irnt.: and T chn -
I gy and these \hich have n t d  n so 
arc in the pr L' ~ of d 1ing o. Thro-

ugh the 01guni ation nf All India me t-
ing. or t t~ rqm: 1.nlali c and through 
Annutil Plan di 1.:11,si n  , the Govern-

munl of lnd1u ;111d the Planning ommi-
~~io  ha\ 1 l.1y d ;, i ~ Lie.. 10lc to tbi · 

rnl. Tit..: St.ih. · u111.:il rn S i nee 
and 'l .::cbn lory ar · !.':\pc ll'd to be apex 
focul i ~ fur ~  ·e in ciencc 1:1nd 
T1.:d1nolog) !'lL,liry, i ~ and T chno-
logy l lan11ing, i ~ ti  ·111d pr -
motion of , 1..:i ni.: <.ind T1.. hnol gy 
ac11vitics ;11 the Srnt1.. ILvcl. The vern-
mcnt r l11d1 .. 1 thr1u h it chem 
"Assis1anc:c I )f <J vclopment of State 

ouncil on S icnce ancf Ttchnolo y" 
p1ovides partial '1 sist:.111c lo the State 

Councils on Si.:icncc and Technology. 

Other cntral Si..;i<.:n\:c nd T chn -

t.Y Ag n i •s c.ontribut to the develop-
ment of Sd nee and T chnology within 
ta tes. or xampl , Jr di an C undl 
of ricullu al 1 h  h it Resc  -
rch tati n jn ariou tat and Union 
Terril rit of the country and al o 
a.n All India Co rdinat d project on 

• 
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Tribdl A R ntrc in 
tribal ar s. 01111 ·il uf c.:i ntific and 
Indu trial R earch has poly-Technology 
Tran fer Centr jn. JO State capitals 
and sever 1 R ionnl R earcb Labora-
tories. Na li naJ H. arch and Develop-
ment Corporatioo i , engaged in e tab-
lishment of rural h: hnoJogy demonstra-
lion-curn-training-cum-rcplica ti on cc n t-
res. Und r the N a ti on I Nntur I 
Resourc Manag mcnt Sy tem steps 
have been initial d to ensure u ·cr-
agencics involvem ent at th State kvel 
to make effective  u  e  o f the data from 
the proposed Indian Remote Sensing 
a t llite. The Dt:panment f ci ace 
and Technology has a l.so e tabli hed 
Rt:gio na l Sophisticated In ·lrurnentation 
enlr . Agc·m:ie like K VJC through . . ~ . ,. 

11 van u pr gramme · al o  c ntnbul 
in the development of c1em:c and 
Technology a l Stat1.: lcvd. 

Cuuse of unre t and Discontentment 

Among Tribal of North • o t a nd Other 

Tribril 

8786. SHRJ GIRJDHAR 
GOMANGO :  Will the Mini  te r  of 
HOME AFFALRS be pleasc:d t ta te  : 

(a) the rea ons for the unr t a nd 
d iscontentment an ng the tribals of 
North East und other 1ri. a l nn.:a · or 
the  country ; 

(b) the re on mendation made by 
variou Commitlec and Cammi ions to 
tackle the problems from time to time 
details there of and the steps taken by 
his Minjstry and concerned Ministr ies 
and Deprtments on thes recommend-
ations so far · 

. ' 

(c) the mca ur token by the Sia tes 
to solve the problems of the people and 
to check the unre l  a nd discontentment 
State-wise ; 

(d) the 1 gal o ial econon i al, dev  -
lopmcntal and the administr tive meas-
rcs adopted by the Government to check 
the unrc t and advised the States to 
implemt'nt them ; if any ; and 

(1.•) the polic e evoJv d by hi:; 
Mini try for tribal ar to chec'k the 
cxploitaion in all forms ? 

TH MiNIST ·R 0 ATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMAT( RAM DULARI SINHA) : 
(a) Alienation of tribal land, dcplc1ion 
of forest r esourcec:, exploitation in the 
sphere of money leading, excise nd 
trade are some of the important reasons 
for dia-co1Hcntrnent among tribal people. 

, (b) to (e) e ~r  Committ:es aod 
Cammi ions have made recommenda-
tions to tackle the problems of Sch du-
lt:d T ribes. They include strengthening 
the mi i r t ~ structur , posting of 
right type nf pel"Sonnel having sympathy 
for the triba I people, energising anti-
cxploitative mea ures in t.he phere of 
land ali nation, for s!ry, · excise and 
trade, tackling the problem of shifting 
cullivation and forest villages, streng-

thening th cooperative ~ or to give a 
boo t 10 the tribal economy, etc. The 
Tribal Sub.Plan strategy has been 
I unch d sp cifica lly for the purpose of 

allevia ting the economic condition of 
t h lribals while paying attention to 
hurnan rt'. ources development, the social 
ervice · sector and infra.-structure dc:ve-
lopm nt for the tribal ar a . The Stat 
Goverom\!nt · hav been imp.Jementiog 

the Tribal ub-plan programmes and 
pby ical and financial  p rogress is regul-
arly monitored and reviewed by the 
o e~ me t of India in the Ministry of 
Home Affair . Over -all policy guidel-
ines to  the State Government for 
implementatio n of tribal dev lopment 
programm s are also provided by the 
Ministry of Home Affairs in coosuJta-
tion with the Planning Cornmi ion. 

Central Mini tries have quantified p r· 
ate funds for investment in the tribal 
areas of the country. Some 181 ITDPS 
245 Mada Poe et and 72 Primitive Tribe 
Projects ha.ve been taken up 
during the Sixth Plan to effectively 
implment the development programmes 
for the Scheduled Tribes. Enforcement 
of land refonn laws, special laws a1ain t 
alienation of tribal land and usurious 
money leading in the tribal areas od 
provi ion of lcaal aid to the Scheduleci 




